
I 	IN.THE CENTRAL ADMINISTRATIVE TRI}3UNAL::HYDERABAD BENCH 
AT HYDERABAD. 

M.A.NoE 433 of 1993. 

in 

09A.N0V 	y7 ccDof 1993. 

Between: 

P. Ramachandrareddy son of Late / - 
	P. Narasareddy, aged 51 yearss  

resident of icavali working as 
AEst. Supdt. of Post Offices. 
Kavali $ub Division, Nellore Postal 
Division. 

K. práthakar Rao son of Late 
Ramakrishflaiah, aged 52 years, 
resident of Qidur working as Assto 
supe±'intendent of Post Offices 
(Head Quarters) Gidur Postal 
Division (Nellore District), 	 .. Applicantse 

and 

union of India represented by:: 

1. Post Master ceneral, Vijayaada 
Region, Vijayawada 520 002. 

2 • senior superintendent of Post 
Of fices, Nellore Division, Nellore 
524 0019 	 - 

superintendent of Post Offices, 
aidur Postal Division, Qidur 
(Nellore) 524 101. 	 .. Respondents. 

TFIBUNAL (PROCEDURE) RURAL. 1987. 
N 

ñrief facts leading to application* 

we are the applicants in this application and 

also in the main application. We are well acquainted with 

the facts of the case. 

We have common interest and there is a common 

question of law and facts. In the main application we 

have requested for the fixation of pay on par with our 

junior with effect from 1.11.1986 with all consequential 
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benefits and stay recovery ordered by the Post Master 

cneral, vijayawada vide his letter dated 21.4.1993 

(Annexure 4to the application). 

It is therefore humbly prayed that this H0nourable 

Tribunal may be pleased to permit the applicants1  to 

fili a single application. 

VERIFICATION 

We, (1) P. RamachandraReddy son of Late P. 

NarasareddY aged51 years, working as Asst. superintendent 

of Post Of fices, Kavali and (2) K. pabhakar Rao san of 

late Rarnakrishnaiah aged 52 years, working as Assistant 

superintendent of Pest Offices (Head Quarters) ojaur 

(Nellore) do hereby verify that the contents of the above 

stated paras are trueon legal advise and that we have not 

suppressed any material facts. 

Hyderabad. 

Dated:: 27.6.1993. 	 SIGATURE OF THE APPLICANTS. 

1 -. 
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COUNSEL FOR THE APPLICANTS. 
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